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Compliance of the EA No. 35/2023 in OA No. 673 /2018 (MA No. 92/2023) 

 

Status of the direction by Hon’ble NGT vide order dated 22.02.2021 

Sr.  Direction by Hon’ble NGT vide order 

dated 22.02.2021 
Compliance/Status/ Remarks 

1.  In the light of observations in Para 38 above, 
MoJS may devise an appropriate mechanism 
for more effective monitoring of steps for 
control of pollution and rejuvenation of all 
polluted river stretches in the country. The 
said mechanism may be called “National 
River Rejuvenation Mechanism” (NRRM) 

or given any other suitable name. NRRM 
may also consider the observations with 
regard to setting up of 
National/State/District Environment Data 
Grid at appropriate levels as an effective 
monitoring strategy 

 Pertains to Ministry of Jal Shakti. 

2.  Chief Secretaries of all States/UTs and 
PCBs/PCCs must work in mission mode for 
strict compliance of timelines for 
commencing new projects, completing 
ongoing projects and adopting interim 
phyto/bio-remediation measures, failing 
which compensation in terms of earlier 
orders be deposited with the MoJS, to be 
utilised in the respective States as per action 
plan to be approved by the NRRM. Other 
steps in terms of action plans for abatement 
of pollution and rejuvenation of rivers, 

 The State prepared action plan for the rejuvenation of 7 identified polluted river stretches (i.e. 
Sukhna Nallah, River Markanda, River Sirsa, River Ashwini, River Beas, River Pabbar & 
River Giri) in the State which were approved by Central Pollution Control Board (CPCB). The 
said action plans have been uploaded on HPSPCB website 
https://hppcb.nic.in/NGTMATTER.html. 

 The action plans focuses on the following thrust areas/ actionable points identified polluted 
river stretches: - 
 Construction of new STPs. 
 Increasing the connectivity by construction/ expansion of Sewerage network. 
 Effective solid waste management. 
 Plantation activities. 

  
 The review of the implementation of the action plans is taken by the Chief Secretary to 
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including preventing discharge or dumping 
of liquid and solid waste, maintaining eflow, 
protecting floodplains, using treated sewage 
for secondary purposes, developing 
biodiversity parks, protecting water bodies, 
regulating ground water extraction, water 
conservation, maintaining water quality etc. 
be taken effectively. The process of 
rejuvenation of rivers need not be confined 
to only 351 stretches but may be applicable 
to all small, medium and big polluted rivers, 
including those dried up. 

GoHP Additional Chief Secretary (Environment) to Govt. of HP/ Principal Secretary 
(Urban Development) to GoHP on regular basis.  

 The status of the ongoing components of the action plan is appended as Annexure-A. 

3.  The Chief Secretaries of all States/UTs may 
personally monitor progress at least once 
every month and the NRRM every quarter. 

 Regular monitoring of the matter related to Rejuvenation of the Polluted River 
Stretches is being conducted under the Chairmanship of Chief Secretary to Government 
of Himachal Pradesh/ Additional Chief Secretary (Environment) to Govt. of HP/ 
Principal Secretary (Urban Development) to GoHP. 

 The detail of the meetings conducted is as below: - 
o Year 2021: 12.01.2021, 19.06.2021, 26.10.2021. 
o Year 2022: 29.03.2022, 27.05.2022, 27.10.2022, 15.11.22, 18.11.22, 30.12.22. 
o Year 2023: 16.02.2023, 25.03.2023, 1.11.2023. 

 The minutes of meeting of above-mentioned meetings is enclosed as Annexure-B 
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Status of the direction by Hon’ble NGT vide order dated 21.09.2020 

Sr.  Direction by Hon’ble NGT vide order 

dated 21.09.2020 
Compliance/Status/ Remarks 

1.  All the States/UTs may address gaps in 
generation and treatment of sewage/effluents 
by ensuring setting up of requisite number of 
functional ETPs, CETPs and STPs, as 
directed by the Hon‟ble Supreme Court in 

(2017) 5 SCC 326 

Status of STPs 
Urban Areas: - 

 Sewerage Generation in MLD 91.95 
 No. of STPs installed: 67 
 Installed capacity in MLD: 121.9  
 Sewage Inflow in MLD: 83.217 
 Excess installed capacity 29.953 
 Gap in treatment 8.733 
 Jal Shakti Vibhag has targeted to complete STPs in 9 towns by March, 2024. 
 4 number of schemes have been approved inder AFD which shall reduce the gap of 

8.78 MLD by March 2026. 
 More efforts are being made to reduce the gap in 10 towns for which planning have 

been made and sent to Government for approval of CSAPs-Used water Management 
under SBM (U)-2.0 and if approved, it will further reduce the gap of 6.15 MLD by 
December, 2026. 

Rural Sector 
 Number of STPs installed: 8 
 Existing capacity in MLD: 4.32 
 Capacity being utilized: 2.61 
 Further the status of the Liquid Waste Management in rural area is as below: - 

Particular Status 
No. of Retrofitting single pit to Twin 
pit Toilets  
Adding Soak Pits to Septic Tanks 

48  
 
2  

Households having Soak pits/ other 
disposal of Grey Water 

16963 - Soak Pits  
 290 – Leach Pits 
 133 – Magic Pits   

Community soak pits   4352  
 

2.  The timeline for commissioning of all STPs 
fixed by the Hon‟ble Supreme Court, i.e., 

31.03.2018, has long passed. The Hon‟ble 

Supreme Court directed that the State PCBs 
must initiate prosecution of the erring 
Secretaries to the Governments, which has 
also not happened. This Tribunal was 
directed to monitor compliance and in the 
course thereof, we direct that compensation 
may be recovered in the manner already 
directed in earlier orders (See, Paras 5 and 6 
herein), which may be deposited with the 
CPCB for restoration of the environment. 

3.  The unutilized capacity of the existing STPs 
may be utilized expeditiously 
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Common Effluent Treatment Plant 

Sr. 
No. 

Location Capacity Status Remarks 

1 CETP at 
Kenduwal, 
Baddi, District- 
Solan (HP) 

25 Operational  Baddi Infrastructure has been 
incorporated as a Special Purpose 
Vehicle (SPV).  

 The Online Effluent Monitoring 
Station has been installed. 

 The CETP is compliant on all 
parameters apart from Bio-assay. 

 Further upgradation work i.e. 
3MLD Effluent Refractory 
Management & TDS Reduction 
in CETP is proposed and shall be 
completed by May 2025 

2 CETP Kala 
Amb, District- 
Sirmour 

5 
(Phase-I 

2.5 
MLD) 

Under 
Commissioning 

 The CETP-cum STP plant is 
completed. The project is based 
on MBBR technology which is a 
combined stream of Industrial 
Effluent and Municipal sewage in 
the ratio of (0.80 MLD:1.70 
MLD). 

 The Online Effluent Monitoring 
Station is in place. 

3 CETP at Paonta 
Sahib, District- 
Sirmour HP 

2 Proposed  SPV i.e., M/s Sirmour Green 
Environ Ltd has been formulated. 
The revised DPR as per guideline 
of the new scheme has been 
submitted to the Nodal Agency. 

 
 

4.  The States/ UTs may ensure that the CETP,  State Board is regularly conducting the monitoring of the CETP/ ETPs/ and STPs 
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ETPs and STPs meet the laid down norms 
and remedial action be taken wherever 
norms are not met 

operational in the State. 
 Since 2022, State Board has imposed Environmental Compensation of ₹1.04 crore on 

STPs, ₹3.13 crore on Industrial Units for the non-compliance of the effluent norms. 
 Further, State Board issued power disconnections to 82 number of Industrial Units 

since 2022. 
5.  It must be ensured that no untreated 

sewage/effluent is discharged into any water 
body. Prompt remedial action may be taken 
by the State PCBs/PCCs against 
noncompliant ETPs/CETPs by closing down 
or restricting the effluents generating 
activity, recovering compensation and taking 
other coercive measures following due 
process of law 

6.  Directions outlined in Paras 24-26 herein 
may be implemented by the States/ UTs, and 
their compliance monitored by the Chief 
Secretaries at the State level, and the CMC 
at the National level. 

 The information regarding Hybrid Annuity Based PPP Model has been shared to Jal 
Shakti Vibhag and Urban Development Department vide letter dated 17.08.2020 (copy 
enclosed as Annexure-C. 

 

7.  Wherever action plans have not yet been 
finalized in respect of polluted river 
stretches or polluted coastal stretches, the 
same may be completed within one month 
from today. The execution of action plans 
may be overseen in the manner already 
directed in OA 673/2018 by River 
Rejuvenation Committees (RCCs). In the 
coastal areas, the said Committees may be 
known as „River/Coastal Rejuvenation 
Committees‟. The action plans must have 

provision for budgetary support in the 
manner laid down by the Hon‟ble Supreme 

Court or otherwise which aspect may also be 
monitored by the CMC. 

 The action plan for the rejuvenation of the Polluted River Stretches has already been 
formulated and is under progress. The review of the implementation of the action plans 
is taken by the Chief Secretary to GoHP Additional Chief Secretary (Environment) to 
Govt. of HP/ Principal Secretary (Urban Development) to GoHP on regular basis.  

 

8.  Directions outlined in Para 29 herein may be  There is no coastal area in Himachal Pradesh. 
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implemented by the concerned coastal 
States/ UTs, and their compliance monitored 
by the Chief Secretaries at the State level, 
and the CMC at the National level. OA No. 
829/2019 stands disposed of and further 
monitoring of the issue will henceforth be in 
OA 593/2017 and OA 673/2018. 

9.  Directions outlined in Para 34 and 35 herein 
may be implemented by the States/ UTs, and 
their compliance monitored by the Chief 
Secretaries at the State level, and the CMC 
at the National level. OA No. 148/2016 
stands disposed of and further monitoring of 
the issue will henceforth be in OA 593/2017 
and OA 673/2018. 

 In compliance of Hon‟ble NGT order in OA No 593 of 2017 State of Himachal Pradesh 
has formulated Action Plan for Treatment of Sewage and Utilization of Treated Waste 
Waster in Rural and Urban Areas (copy appended as Annexure-D) 

 As per the action plan arrangement for collection of the treated sewage water at the 
outlet of STPs (having tertiary treatment facility) shall be provided by Jal Shakti 
Vibhag and SJPNL for industry, citizens and bulk water user for secondary purposes 
and processes that do no require direct human contact. No user charges for same shall 
be levied. 

10.  CMC may consider development of an 
appropriate App to enable easy filing and 
redressal of grievances with regard to illegal 
discharge of sewage/effluents 

NA 

11.  The monitoring by the CMC may have the 
target of reduction of pollution loads and 
improvement of water quality of rivers and 
coastal areas. 

NA 

12.  The CMC may also monitor the setting up of 
the biodiversity parks, constructed wetlands 
and other alternative measures to reduce 
pollution load. 

NA 

13.  The CMC may also monitor demarcation of 
flood plain zones. 

NA 

14.  The treated sewage water may be duly 
utilized for secondary purposes by preparing 
appropriate action plans and reports in this 
regard be filed with the CPCB periodically. 

In compliance of Hon‟ble NGT order in OA No 593 of 2017 State of Himachal Pradesh has 

formulated Action Plan for Treatment of Sewage and Utilization of Treated Waste Water in 
Rural and Urban Areas. As per the action plan arrangement for collection of the treated 
sewage water at the outlet of STPs (having tertiary treatment facility) shall be provided by 
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Jal Shakti Vibhag and SJPNL for industry, citizens and bulk water user for secondary 
purposes and processes that do no require direct human contact. No user charges for same 
shall be levied. 

15.  CMC may submit its consolidated update 
report incorporating all the above, before the 
next date. Each action point mentioned in 
Para 26 may be individually covered, and 
summarized in a tabular format.” 

NA 
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List of Polluted River Stretches 

1 

Sr. 
No.  

River 
Name 

River Stretch Criteria for categorization CPCB, Results (mg/l) 
2016-17 

Priority 

 1. 
Sukhna  Sukhna to Parwanoo  

District – Solan  
BOD ≥ 30  
(all points) 

54.0 I 

2. 
Markanda  Kala Amb to Narayanpur 

District - Sirmour  
BOD = (20-30) 

all points) 
3.2 – 24 II 

 3. 
Sirsa Nalagarh to Solan  

District – Solan  
(Baddi-Nalagarh)  

BOD = (10-20) 
all points) 

8  - 16 III 

4. 
Ashwani Along Yashwant Nagar 

District – Shimla / Sirmour  
BOD = (03-06) 

all points) 
3.2 V 

5. 
Beas Kullu to Dehragopipur 

Disrict- Kullu, Mandi, Hamirpur, 
Kangra 

BOD = (03-06) 
all points) 

6.0 V 

6. 
Giri Along Sainj ,  

District- Shimla  
BOD = (03-06) 

all points) 
4.4-6 V 

7. 
Pabbar Along Rohru, District- Shimla  BOD = (03-06) 

all points) 
3.6-4 V 
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Polluted River Stretch Priority-I  
   (Sukhna at Parwanoo Town, District –Solan, H.P) 

2 

Sr. No. Organization Responsible Work proposed for Execution 
(In the Catchment Area) 

Status 

1. Irrigation and Public Health 
Department  

-Laying of Sewerage Network,  
Under Progress 

-Setting up of Sewage Treatment Plants,  
-Installation of Continuous Water Quality Monitoring Station  

Completed 

-Radar System for Depth and Flow Measurement Completed 

2. HIMUDA, Municipal 
Council, Parwanoo 

Cleaning and Overhauling of Existing Septic Tanks  and  setting  
up of Sewage treatment Plant  

Completed 

3. Department of Urban 
Development 

Waste Recovery and Reprocessing of Existing Dumped Waste  Completed 

Kiosk for Domestic Hazardous Waste Management  Completed 

4. BBNDA, MC Parwanoo & 
HPSPCB  

For collection, Transportation, Processing and disposal of fresh 
waste at Baddi Cluster  

Continuous process 

5 Forest Department  Plantation Proposal  Completed 
 

6. MC Parwanoo Phyto-remediation proposal on Samtel nallah 

 
Under Repair 
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Action Plan Latest Status 

1.  

Laying of Sewerage Network 

Sewage Treatment Plant Proposal  

(2 No of 1 MLD capacity each) 
including laying of sewerage lines 
in Zone-I and Zone-II in 
Parwanoo Town.  

 

STP Zone-I  

 STP of 1 MLD commissioned and functioning. 
 Total 2137 connections, 1867 connections through 7 no. septic tanks has been released. 
 14 existing septic tanks in 7 sectors of Parwanoo Town covers all households.   
 Out of these 14 septic tanks, no. septic tanks have been connected to STP Zone-I  
 Remaining 7 septic tanks will be connected to STP II 
 Network for Zone-I is  
 Network for Zone I is complete. 

STP – Zone – II (Tipra):   

 The overall work of STP is 70% completed.  
 Although the work has started but the acquisition process is still pending for want of funds amounting to Rs. 1,30,79,200/- 

only 
 Due to incessant rains access is severely restricted for carriage of materials and T&P and therefore, work is temporarily 

held up. Similar is the case with the network.  
 Though the owners of the land have allowed the construction prior to the acquisition by verbal consent, yet funds are 

required for completion of the process and department to take possession of the land 

For collection, Transportation, 
Processing and disposal of newly 
generated waste at Baddi Cluster  

 

Regular lifting of garbage is being carried. Till date 867.76 tons waste 
has been lifted from site. 
 

S. No. Total waste lifted by 
JBR during period 

Qty (tons) 

1 5/7/23 to 14/8/23 367.86  

2 1/9/23 to 15/9/23 417.05 

3 10 &11th Oct.,23  82.85 

Polluted River Stretch Priority-I  
   (Sukhna at Parwanoo Town, District –Solan, H.P) 
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Polluted River Stretch Priority-I  
   (Sukhna at Parwanoo Town, District –Solan, H.P) 

4 

Action Plan Latest Status 

• Phyto-remediation proposal on Samtel 
nallah 

 

 

 Phyto-remediation is damaged due to heavy rains and flood during monsoon and efforts 
are being made to restore the same. 
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Polluted River Stretch Priority-II  
(River Markanda  at Kala Amb, District –Sirmour, H.P) 

5 

Sr. No. Organization Responsible Work proposed for Execution 
(In the Catchment Area) 

Status 

1. Jal Shakti Vibhag  

Kala Amb  and Moginand Area: Laying of Sewerage Network and 
Pre-treatment of Sewage  

In progress 

Trilokpur Area: Laying of Sewerage Network & Setting up of 
Sewage Treatment Plants  

In progress 

Installation of Continuous Water Quality Monitoring Station  In progress 

2. 
HP State Industrial Development 
Corporation, Department of 
industries  

Kala Amb Area: 
Proposal for setting up of  CETP  

In progress 

3. 
Special Area Development 
Authority, Kala Amb,  District 
Administration 

Proposal for  setting up of Solid Waste Management Facility  Completed 

4. Forest Department  Plantation Proposal  Completed 

5. JSV Phytoremediation proposal on Jattanwala Nallah In progress 
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Polluted River Stretch Priority-II  
(River Markanda  at Kala Amb, District –Sirmour, H.P) 

6 

Action Plan Latest Status 

Trilokpur Area: Laying of 
Sewerage Network & Setting 

up of Sewage Treatment 
Plant   

 

 

 Work in progress 
 8000 m out of 8500 m pipe laid. 
 Delay in the work was due to hurdle of underground HT line which has now been laid 
 the work of laying was stopped by people of Haryana as they claimed the land to be in Haryana. Keeping in view the urgency of 

work, the alignment of sewer line has been changed and about 600 m sewer pipe has been relaid. Now, about 500 m pipe is to be 
laid.  

 The overall work is completed except the work of sewer line which is required to be passed through Nallah near Jai Bharat factory 
which is in progress and was supposed to be completed by 30 June 2023. But because of monsoon, sewer line could not be laid 
because of high storm water discharge in the nallah. Tentative date for competition of work is 31st October 2023 

 Sewage of 1.5 KLD volume had started flowing from Trilokpur Temple Complex to STP but the same was damaged at bridge 
near STP due to heavy flow in nallah during monsoons which has now been restored in Oct, 2023 

 People of Trilokpur, Kheri and Johron have been informed to take connection through news published on 15-06-2023. Till date no 
application has been recieved.  
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Action Plan Latest Status 

Kala Amb  and 
Moginand Area:  

Laying of Sewerage 
Network and Pre-

treatment of Sewage.  

 

 
• As per estimate there was a provision of 21645 m of sewer network .  

• Since 2500 m network is already laid in HIMUDA colony, only 19145 m was required to be laid.  

• So far, 20.5km pipe stand laid (including HIMUDA) and the work of balance 1.145 km is in progress.  

• Connections is in progress. People have been asked to take connections through vide publication as well as through 
pamflets. Awareness camps are being organized by BDO, Nahan for motivating people to take sewerage connections. But 
no applications have been received yet.  

• People of Kala Amb and Moginand have been informed to take connection through news published on 15-06-2023. Till 
date no application for sewerage connection has been received. 

• A portion of sewer line (trunk sewer) of about 4000 m is to be laid along Markanda river work on pillars which was 
completed But a portion of this trunk sewer have sewerly damaged during flood caused by heavy which cant be restored 
currently as the level of water is high. For its restoration and protection a sum of Rs. 200.00 lakh is required. 

• The work is expected to be completed by March, 2024  
Effect of Intense Rainfall in Current Monsoon, 2023: - 
• A portion of around 100 mtrs of trunk sewer line near CETP has completely been washed away along with pillers as 

existing protection work of adjacent road collapsed which inturn damaged the laid trunk sewer line on piller. 

•  A portion of branch sewer line of length 1642 mtr to Dhakanwala damaged badly  

• A portion of sewer line at Jattanwala, Mainthappal and Kala Amb Kheri Road. has suffered major clogging issues due 
flow of mud/muck in to the already laid sewer lines 

Polluted River Stretch Priority-II  
(River Markanda  at Kala Amb, District –Sirmour, H.P) 
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Action Plan Latest Status  

Proposal for setting up of  CETP at 
Kala Amb 

 Construction work of CETP Kala Amb has been completed. 

 A Committee headed by Member Secretary, HPPCB Shimla inspected CETP Kala Amb on 04.11.2022, wherein 
certain functional/ procedural/ construction related shortcomings were noticed, which have now been ractified.  

 HPPCB has issued CTO on 21.09.2023. 

 Since the project is based on MBBR technology which is a combined stream of Industrial Effluent and Municipal 
sewage in the ratio of (0.80 MLD:1.70 MLD) i.e. municipal effluent is two third of total effluent load so project 
can not be run until municipal sewage is made available, which is essential for bacteria/sludge formation.  

 KIDC has been directed to stop the transportation of Industrial effluent till the already stored effluent is treated 
properly and also till sewage network is completed by the JSV Deptt.  

 KIDC has finalized new contractor (M/s Kanwar Enterprises) to undertake Operation & Maintenance (O&M) of 
the aforementioned CETP for a period of one year to be effective from 01.04.2023 to 31.03.2024. 

 Phyto-remediation Proposal on 
Jattan Wala Nallah 

 The matter was taken up during meeting under the Chairmanship of Member Secretary, HPSPCB on 27-03-23 
where representatives of Sabu Steel Industries were also present but they didn't agreed for any change in the 
structure of plant.  

 Hence, It was decided that atleast plantation be restored at plant. Accordingly, Plantation has been done both on 
upstream and downstream of the Plant. But without diversion of water via obstructing its the main purpose of this 
phytoremediation plant cannot be achieved. 

 During Short duration of heavy rainfall on dated 19-06-2023, the checkdam of this Plant has been partially 
damaged.  

8 

Polluted River Stretch Priority-II  
(River Markanda  at Kala Amb, District –Sirmour, H.P) 
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Polluted River Stretch Priority-II  
(River Markanda  at Kala Amb, District –Sirmour, H.P) 

9 

Action Plan Latest Status 

Installation of Continuous 
Water Quality Monitoring 
Station  
 

 The instrument was earlier installed however due to heavy rainfall 
in the same got damaged, to resume functioning, a fund of Rs. 31 
lakhs is required. 
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Polluted River Stretch Priority-III  
(River Sirsa, Baddi, Nalagarh, District- Solan) 

10 

Sr. No. Organization 
Responsible 

Work proposed for Execution 
(In the Catchment Area) 

Status 

1. Irrigation and Public 
Health Department  and 

BBNDA 

Execution of Project Proposal for Sewage Management by 
laying of pipelines and installation and commissioning of STP 
at Nalagarh.  

Completed 

Proper design, execution of Sewerage Lines to be 
incorporated in proposed CETP at Baddi. 

Under Progress 

2. M/s Baddi Infrastructure 
(CETP) Baddi, District- 

Solan. 
Department of Industries 

Improvement in Function of existing CETP at Baddi w.r.t 
connecting the near about areas with Conveyance Pipeline 
(6,945 Meter Stretch) to treat the 1.10 MLD wastewater from 
Industries falling in River Sirsa Catchment. 

Completed 

Improvement in functioning  of Common Effluent Treatment 
Plant, Baddi 

Under Progress 3. 

4. Cleaning Sewage Tanks for Industrial Areas of Baddi, 
Jharmajri, Lodhimajra, Davni, Thana. 

Completed 

5. Forest Department Plantation Proposal  Completed 
6. IPH Real Time water Water Quality Monitoring Station Completed 

1031



Action Plan Latest Status 

1. 

Proper design, execution of 
Sewerage Lines to be incorporated 
in CETP at Baddi. The proposal is 

33.34 Crore. 

 Work completed 
 Household Sewerage Connections Total Connections 5492 (3744 DPR + 1748 afterwards), 4684 connection released. 

The  A/A & ES for construction of Sewerage scheme to Baddi Town in Tehsil Baddi District Solan have been accorded on dated 
02.09.2023 amounting to Rs. 37.0971  Crore  under “ Special Assistance to the State for Capital Expenditure 2023-24”. 

 Sewage received at STP at CETP:- 

Sr. No. 
Month Sewage 

(KLD) (2022-23) 
1 Oct 1365 
2 Nov 1270 
3 Dec 978 
4 Jan 1117 
5 Feb 742 
6 Mar 856 
7 Apr 1535 
8 May 1800 
9 Jun 1700 

10 Jul 1775 
11 Aug 1650 
12 Sep 1800 

Polluted River Stretch Priority-III  
(River Sirsa, Baddi, Nalagarh, District- Solan) 
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Polluted River Stretch Priority-III  
   (River Sirsa, Baddi, Nalagarh, District- Solan) 

12 

Action Plan Current status 

 Improvement in 
functioning of CETP 
Baddi.  

 Second & Final Pilot Plant trials were conducted at Pilot Plant installed at Ahmedabad on 12.09.2023, 13.09.2023 to 14.09.2023 
by the team consisting of two Directors of Baddi Infrastructure, our consultant Dr. B.D. Thakur and technical experts from IIT 
Ropar & SAIF PU Chandigarh.  

 The results were encouraging and found positive. Samples after trials at Ahmedabad were sent to IIT Ropar & PU Chandigarh for 
the resolution of the respective API species. The water samples have been tested at their laboratories and they will submit the 
final report w.r.t. the validation within next 10/15 days. 

 The tendering process shall commence after final reports of samples after testing are received. 
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Polluted River Stretch Priority-V  
(River Ashwani, District- Shimla HP) 

13 

Sr. No. Organization 
Responsible 

Work proposed for Execution 
(In the Catchment Area) 

Estimated Cost 
(In Rs.) 

1. 
 
Shimla Jal Prabandhan 
Nigam Limited (SJPNL)  

The up-gradation of existing 3 STPs by providing Sequencing Batch 
reactor (SBR) technology at Lalpani, Malyana, Dhalli 

Under Progress 

Installation of a new STP of 3.1 MLD capacity for Panthaghatti area. Under Progress 

Proposal for Septage Management under AMRUT-mission for the 
management of Faecal Sludge and Septage Management including 
drains contributing sewage into Ashwani Khad 

Completed 

Proposal for improving the water quality of Ashwani Khad by 
installing various components, for the rejuvenation of water sources 
by improving the purity of water of Natural Nallahs by Phytorid 
Treatment at Ashwani Khad, Sanjuli-Malyana-Chamyana Khad, 
Shimla project. 

Under Progress 

2. Forest Department Proposal for Plantation and construction of Check Dams Completed 
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Action Plan Latest Status 

The up-gradation of existing 3 STPs by providing Sequencing 
Batch Reactor (SBR) technology at Lalpani, Malyana, Dhalli 

STP Malyana: 
 Work has been completed 

STP Lalpani:  
 94% work completed. 
 Building components completed. 
 Primary treatment unit has been completed. 
 Retrofitting of existing UASB tank toSBR basin-II is in progress. 
 Work of SBR Basin-I in progress after court stay got vacated on 21.1.23.  

 
STP Dhalli:  

 Work has been completed. 

 Installation of a new STP of 3.1 MLD capacity for 
Panthaghatti area.  

  

 FCA case is in progress 
 1st stage approval has been accorded for GoI 
 Final approval is in progress 

Proposal for improving the water quality of Ashwani 
Khad by installing various components, for the 
rejuvenation of water sources by improving the purity 
of water of Natural Nallahs by Phytorid Treatment at 
Ashwani Khad, Sanjauli-Malyana-Chamyana Khad, 
Shimla project. 

• The matter has been submitted to Finance Department and approval is awaited. 
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Polluted River Stretch Priority-V 
(River Beas from Kullu to Dehra-Gopipur at District- Kullu, Mandi, Hamirpur and Kangra of 

Himachal Pradesh) 
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Sr. No. Organization 
Responsible 

Work proposed for Execution 
(In the Catchment Area) 

Status 

1. Jal Shakti Vibhag  and  
MC Kullu 

Proposal for Sewerage Scheme in Rangri, Manali, District- Kullu Under Progress 

Proposal for Sewerage Scheme in Marhi, District- Kullu. Completed 

Proposal for the expansion of existing STPs in Manali, installation of 
New STPs in Manali.  

Under Progress 

Proposal for Sewerage Scheme in Kullu Town, District- Kullu (Zone-
I) 

Completed 

Proposal for Sewerage Scheme in Kullu Town, District- Kullu (Zone-
II) 

Completed 

Proposal for Sewerage Scheme in Kullu Town, District- Kullu (Zone-
III) 

Completed 

Proposal for Sewerage Scheme in Bhunter Town, District- Kullu 
(Zone-III) 

Completed 

Proposal for the expansion of existing STPs and installation of New 
STPs (District- Mandi). 

Under Progress 
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Polluted River Stretch Priority-V 
(River Beas from Kullu to Dehra-Gopipur at District- Kullu, Mandi, Hamirpur and Kangra of 

Himachal Pradesh) 
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Sr. No. Organization Responsible Work proposed for Execution 
(In the Catchment Area) 

Status 

Proposal for sewer connection and sewer line up gradation 
(District- Hamirpur) 

Under Progress 

Proposal for installation of STP at Dehra, District- Kangra Under Progress 

2. Department of Industries Proposal for installation of STP (20 KLD) at Industrial area, 
Kullu 

Under Progress 

De-sludging of Septic Tanks for Industrial Area, Mandi 
(District- Mandi) 

Completed 

3. Urban Development Proposal for up gradation of solid waste management facility at 
Mandi 

Completed and processing 
under progress 

4. Forest Department  Proposal for Plantation (Kullu) Completed 

Proposal for Soil Conservation and Plantation (District- Mandi) Completed 

Proposal for Plantation (District- Hamirpur) Completed 

Proposal for Plantation (District- Kangra) Completed 
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Action Plan Latest Status 

1. Proposal for Sewerage Scheme in Rangri, 
Manali, District- Kullu.  

 

2. Proposal for the expansion of existing 
STPs in Manali, installation of New STPs 
in Manali.  

 

3. Proposal for Sewerage Scheme in Kullu 
Town, District- Kullu (Zone-I)  

 

 

4. Proposal for Sewerage Scheme in Kullu 
Town, District- Kullu (Zone-II)  

 

1. Financial Bid opened on 11.01.2023 and is under Scrutiny in the office PMU Mandi. The work of 
distribution network awarded & survey work started by the contractor 

 

2. Expansion of existing STP (1.8 MLD capacity) to 3.00 MLD capacity is complete and functioning. 

• In respect of installation of new STP Manali- Discharge of Manali town is considered in the proposed 
sewerage scheme Rangri. STP Rangri will also handle the discharge of Manali Town which is under AFD 
project. 

 
3. Up gradation of the existing STP and sewer network expansion has been completed. 
Online Effluent Monitoring Station has been installed and functioning since, March 2022. 
The Online Effluent Monitoring Station has been connected with HPSPCB on dated 06.05.2023. 
 
 
4. Up gradation of the existing STP and sewer network expansion has been completed. 
Online Effluent Monitoring Station has been installed and functioning since,  July 2022.  
The Online Effluent Monitoring Station has been connected with HPSPCB on dated 06.05.2023. 
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Action Plan Latest Status 

Proposal for the expansion of 
existing STPs and installation of 
New STPs (District- Mandi).  

The laying of sewer line  
 Main Line: 7.85km out of 18.172km 
 Network:23.2km out of 44.253km 

Expansion work of STP 
 70%  work completed at  STP  Raghunath ka padhar  
 72%  work completed at STP  Khaliar 
 Work of expansion is likely to be completed by Nov. 2024 

Sewerage Connections  
 Out of total 8004 connections, 5378 connections sanctioned and released.  

Proposal for sewer connection and 
sewer line up gradation  at Nadaun 
(District- Hamirpur).  

 STP commissioned and work of main line completed. 
 The work of  network laying is  in progress: 10.225km out of 12.816km laid 
 The work of C/o 2 No. wet well and Pump House is in progress  

1. Wet Well near Dhiyanu Samadhi- 100 % work completed. Balance 30m Rising Main to be laid, dispute has 
been shortout. Pumping Machinery not received. SOP not applied. 

2. Wet Well near PWD Rest House- 35% work completed (Site Development). Transfer of the land in the name of 
department is in progress and payment for land acquisition is being paid to the applicant 

Household Sewerage Connections :  
 Out of total 1566 connections, 735  connections sanctioned and 700 released. Releasing of balance connection 

is in progress. 

 Proposal for installation of STP at 
Dehra, District- Kangra.  

 STP commissioned and running smoothly.  
Household Sewerage Connections :   

 Out of total 850 connections, 
 732 connections released.  
 ADM is conducting monthly meeting as per direction of DC Kangra. 

Polluted River Stretch Priority-V 
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Action Plan Latest Status 

Proposal for installation of STP (60 KLD) 
at Industrial area, Kullu.  

 80% laying of Sewerage line 
 95% Plant and Machinery of MBBR unit including c/o screening chamber, O&G trap etc. 
 35% work of c/o JE Room-control panel building. 
 The HPSIDC has imposed penalty of Rs. 3,94,343/- only vide letter dated 16.12.2022 with the directions to 

complete the work within 10 days failing which action as per clause of agreement will be intitiated and 
work will be rescinded and fresh tender of remaining work will be invited. But contractor has again not 
complete the said work till date. 

 HPSIDC has again written a letter on 11.10.2023  to the Contractor to complete the work  immediately  
failing which action as deemed  fit will be intiated against the Contractor as per contract agreement. 

Proposal for up gradation of Solid Waste 
Management Facility for Mandi.  

 Legacy waste processed 19936.78 Tons out of 45000 Tons. 
 

 The processing of fresh waste is being processed done through M/s. Shudh Sustainable Solution. 

Polluted River Stretch Priority-V 
(River Beas from Kullu to Dehra-Gopipur at District- Kullu, Mandi, Hamirpur and Kangra 
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Polluted River Stretch Priority-V 
   (River Giri at Sainj, District- Shimla HP) 
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Sr. No. Organization 
Responsible 

Work proposed for Execution 
(In the Catchment Area) 

Status 

1. Jal Shakti Vibhag   Installation of three STPs in these areas i.e. one at 
Theog and two at Kotkhai 

Under Progress 

2. Forest Department Plantation Over 10 Hectare Forest Land In The Polluted 
Giri River Stretches And Flood Plains Within The 
Jurisdiction Of Theog Forest Division In District 
Shimla, HP  

Completed 
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Action Plan Latest Status 

 Installation three 
STPs in these areas 
i.e. one at Theog 
and two at Kotkhai.  

      STP Kotkhai (Zone 2nd and 3rd) 

 The work of shifting of water source has been completed. 
 STP Zone I, II and III completed & commissioned. 

Household Sewerage Connections:  
 As per estimate, there was provision of 413 connections but these are not connections but number of toilet seats.  
 Now, as per latest data received from NAC KOTKHAI, The actual Household are 143 with toilet seats of 578 Nos.  
 Out of total 143 connections 82 connections sanctioned and 45 connections  released.   
 Total 68 connections released with 301 Nos. toilet seats out of 578 Nos. toilet seats . 

STP Theog 

• As per provisions of estimate 1 No. STP and 2 nos. septic tanks were to be constructed in Theog town.  

• The STP has been constructed and commissioned. 

•  The beneficiary of the area did not allow the construction of these septic tanks. Now an alternate proposal of compact STP based on 
RMBR ( Reverse Membrane Bio Reactor) technology is proposed for which land has been identified and tendering process initiated. A 
separate sewer line along the Theog bypass road having length of 2200 m has also proposed to be laid to cover part of left out area of 
Theog town which will cover approximately 300 household. Tender have been floated for the same 

• Since there was no provision of house connectivity in estimate , matter has been taken up with MC Theog and they have in principal 
agreed to provide some funds for connectivity and estimate amounting to RS. 20 lakh has been submitted to MC Theog.  

Household Sewerage Connections 
 Out of total 1088 connections 48 no connection sanctioned and 16 connection released.   

 

Polluted River Stretch Priority-V 
   (River Giri at Sainj, District- Shimla HP) 
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Polluted River Stretch Priority-V 
   (River Pabbar along Rohru, District- Shimla HP) 
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Sr. No. Organization 
Responsible 

Work proposed for Execution 
(In the catchment Area) 

Status 

1. Forest Department Plantation over 10 hectare forest land in the polluted 
giri river stretches and flood plains within the 
jurisdiction of theog forest division in district shimla, 
hp  

Completed 

2. Urban Development Solid Waste Management in MC Rohru, NP Jubbal and 
nearby areas 

Continuous activity 
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Action Plan Latest Status 

Solid Waste Management in MC Rohru, 
NP Jubbal and nearby areas 

Jubbal- 
 MRF facility has already been set up in Jubbal. 
 Process of purchasing shredder is under process through GeM portal. 
 Wet waste disposed in composting pits and also provided to the locals having cattles. 

Some time provided to dairy farm. 
Rohru- 

  
 FCA case of solid waste management is pending at regional office (copy attached). 
 Two sites have been identified for temporary management of waste and letter has also 

been written to the Vice Chairman, Shri Bhima Kali Ji Temple Trust and private party 
regarding the same and response for the same is awaited. 

 Work order has been placed for shredder in MC Rohru. 
 Wet waste is being provided to the gau sadan and also being disposed in temporary 

composting pits near new bus stand. 

Polluted River Stretch Priority-V 
   (River Pabbar along Rohru, District- Shimla HP) 
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Minutes of the meeting of Air Quality Monitoring Committee (AQMC) held on 27.10.2022 at 

11:00 AM in the Conference Hall, H.P. State Pollution Control Board, New Shimla under the  

Chairmanship of Sh. Prabodh Saxena, LAS, Additional Chief Secretary (Env. Sci. & Tech.) to  

the GoHP cum Chairman of AQMC to review the implementation of National Clean Air 

Programme in State and other issues in compliance of Hon'ble NGT order in O.A. No. 681 of 

2918.  

A meeting of Air Quality Monitoring Committee (AQMC) held on 27.10.2022 at 11:00 AM onwards 

in the Conference Hall, H.P. State Pollution 'Control Board, New Shimla under the Chairmanship of 

Sh. Prabodh Saxena, IAS, Additional Chief Secretary (Env. Sci. & Tech.) to the GoHP cum 

Chairman of AQMC to review the implementation of National Clean Air Programme in State and 

other issues in compliance of Hon'ble NGT order in O.A. No. 681 of 2018. The List of Officials who 

attended the meeting is enclosed as Annexure-I. 

At the outset first, Member Secretary, HPSPCB welcomed the Chairman, Air Quality Monitoring 

Committee (AQMC)and other officers/officials. Thereafter a brief introduction on the chronological 

events of the issues was discussed which is as below:- 

• The Hon'ble NGT took cognizance on the News item published in "The Times of India" 

authored by Shri Vishwa Mohan Titled "NCAP with Multiple Timelines to Clean Air in 

102 Cities to be released around August 15". 

• Accordingly, Hon'ble NGT New Delhi vide order dated 08.10.2018, directed all States 

and Union Territories to prepare action plans within two months, to reduce ambient loads 

of air pollutants especially PMio well below under National Ambient Air Quality 

Standards (NAAQS), notified in year 2009 within six months from of date of finalization 

of the action plans. 

• Out of 102 Non-Attainment Cities, Seven (07) Non-Attainment Towns fall in the State of 

Himachal Pradesh namely Baddi, Damtal, Kala Amb, Nalagarh, PoantaSahib, Parwanoo 

and Sundernagar. 

• In compliance of the above order, AQMC was notified on 17.11.2018 by Government of 

HP comprising of Director Environment, Director Transport, Director Industries, Director 

Urban Development, Director Agriculture and Member Secretary, State Pollution Control 

Board and this committee was to function under overall supervision and coordination of 

Principal Secretary, Environment and further supervised by Chief Secretary. 

• City Level Implementation Committees for all towns were notified with Deputy 

Commissioner/ District Magistrate, as Chairman. 
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• Ministry of Environment Forest & Climate Change (MoEF&CC) launched National 

Clean Air Programme (NCAP) in 2019 for containment of air quality in 122 Non-

Attainment Cities/ Towns.The purpose of this programme is to prepare and implement the 

city action plan with an objective to reduce PM2.5&PM10 by 20-30% by 2024 as compared 

to 2017. Objectives of Programme are to ensure stringent implementation of mitigation 

measures for prevention, control and abatement of air pollution, augment and evolve 

effective and proficient ambient air quality rugnitoring network across the country for 

ensuring a comprehensive and reliable database and supplement public awareness and 

capacity-building measures encompassing data dissemination and public outreach 

programmes for inclusive public participation and for ensuring trained manpower and 

infrastructure on air pollution. 

• GoHP constituted following three committees to ensure the effective implementation of 

National Clean Air Program for control of air pollution in 07 Non-Attainment Towns in 

H.P. namely Baddi, Nalagarh,Parwanoo,Paonta Sahib, Kala Amb, Sundernagar and 

Damtal. 

1. Steering Committee (headed by Chief Secretary to GoHP) 

, 2. Monitoring Committee (AQMC) 

3. Implementation Committee (headed by concerned Deputy Commissioner) 

• Further, the Status of Ambient Air Quality of 07 Non-Attainment Towns in H.P. since 

January, 2018 was briefed and it was directed by Chairman to also incorporate the 

effective annual average of PK() concentration, of all 07 Non-Attainment towns, which 

will significantly depict the overall improvement in Air Quality. 

Thereafter, detailed agenda was taken up by the house as below: 

Agenda No. 1: Expenditure of funds under NCAP during F.Y 2019-20, 2020-21 & 2021-22.  

• It was apprised to Chairman that Z24 lakhs were received as 1st Instalment of Grant in Aid 

under National Clean Air Programme (NCAP) for year 2019-20 for Non-Attainment 

City/Town namely Baddi, Nalagarh, Paonta Sahib and Sundernagar (Z6 lalchs each city) and 

the expenditure of same was booked in Mass Awareness Activities and Utilization Certificate 

has been submitted. 

• 
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S.No Non-Attainment 

town 

Received funds during 2019- 

20 

Expenditure 

1.  Baddi 6 lakhs 6 lakhs 

2.  Nalagarh 6 lakhs 6 lakhs 

3.  Paonta Sahib 6 lakhs 6 lakhs 

4.  Sunder Nagar 6 lakhs 	._ 6 lakhs 

Total 24 Lakhs 24 Lakhs 

• Thereafter, State received Z10 Crore National Clean Air Programme (NCAP) funds for the 

year 2020-21. 

• For utilization of the said funds Air Quality Monitoring Committee (AQMC) held its meeting 

on 6th  April, 2021 and approved the allocation of funds on action plan components finalized 

by District Level Monitoring Committee of seven Non-attainment Towns. 

• The said funds were released to concerned Deputy Commissioners cum Chairman of District 

Level Implementation Committee for further disbursement to various stakeholder departments 

for utilization of funds on action plan components and submission of Utilization Certificate. 

• However, said funds were not being utilized on certain due to expenditure exceeding the 

allocated limit of funds and exceeding the time limit for usage of funds. Therefore the re-

appropriation was done on such action components, where funds are not being utilized and the 

approval of same was sought from ACS (EST) to GoHP cum Chairman of AQMC, the details 

of same is appended as Annexure-II. And it was requested that AQMC shall ratify the 

same. 

• Thereafter it was apprised that State received amount of Z48.8 lakhs in FY 2021-22. The 

status of utilization is as follows:- 

Town Funds Received 

in FY 2020-21 

(in Z) 

Funds Received 

in FY 2021-22 

(in Z) 

Total 

Utilization Till 

Date 

(in Z) 

% Utilization 

Baddi&Nalagarh 300,00,000 26,58,950 288,01,066.57 88.19 

Damtal 100,00,000 94,440 71,10,303.12 70.44 

Kala Amb 300,00,000 3,488 271,46,662.29 90.48 
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Paonta Sahib 100,00,000 10,06,809 72,50,370.29 65.87 

Parwanoo 100,00,000 2,66,539 100,00,000.00 97.40 

Sundernagar 100,00,000 8,49,593 99,06,782.00 91.31 

Consolidated 10 Crores 48.80 lakhs 9.02 Crores 86.02 

• Thereafter it was apprised to house that Z3.99 core has been allocated to the 7 Non-

Attainment Towns of Himachal Pradesh and Z3.59 crore has been sanctioned out of which 

NO lakhs has been received as 1stInstalment (25%). The town wise detail is as follows:- 

S.No Non-Attainment 

City 

Total Amount Funds Sanctioned Funds received 

1. Kala Amb 50 Lakh 45 Lakh 11 Lakh 

2. Damtal 50 Lakh 45 Lakh 11 Lakh 

3. Parwanoo 54 Lakh 49 Lakh 12 Lakh 

4. Nalagarh 63 Lakh 57 Lakh 15 Lakh 

5. Sunder Nagar 74 Lakh 66 Lakh 17 Lakh 

6. Paonta Sahib 50 Lakh 45 Lakh 11 Lakh 

7. Baddi 58 Lakh 52 Lakh 13 Lakh 

Total 3.99 Cr 3.59 Crore 90 Lakh 

Decision Taken:- 

• The AQMC ratified the change in the action plan/ points for the utilization of NCAP funds as 

approved by AQMC in meeting held on 6th  April, 2021. 

• Chairman directed stakeholder departments to ensure the utilization of the balance NCAP 

funds received in FY 2020-21 and FY 2021-22. 

• It was direeted that the Deputy Commissioners cum Chairperson of City Level 

Implementation Committee shall pursue the matter of NCAP funds allocated for FY 2022-23 

after 12th  November, 2022 and submit an action plan for the utilization of same, prioritising 

the points which would lead to significant reduction in the PK() and PM2.5 emissions. 
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Agenda No. 2: Submission of Annual Action Plan on PRANA Portal.  

• It was apprised that "PRANA" — Portal for Regulation of Air-pollution in Non-Attainment 

cities, is a portal for monitoring of implementation of National Clean Air Programme 

(NCAP). 

• PRANA portal shall support tracking of physical as well as financial status of city air 

action plan implementation and disseminate information on air quality management efforts 

under NCAP to public.PRANA will be the only platform to capture all the information under 

NCAP such as filling Annual action plan, submission of quarterly progress reports, 

Utilization certificates, funding etc. 

• One of the component of the PRANA portal is submission of Annual Action Plan along-with 

micro detailing. The said action plans are to be uploaded by city level nodal officers of the 

stakeholder departments i.e. Urban Development Department, Rural Development, H.P. 

Public Work Department, Transport Department, Forest Department , Food and Civil 

Supplies ,Industry Department, Agriculture Department, HPSPCBafter taking due approval 

from Chairman of City Level Nodal Implementation Committee. 

• It was further apprised by Member Secretary, HPSPCB that the Regional Officers, HPSPCB 

are continuously pursuing the matter of uploading the annual action plan on the PRANA 

portal with city level nodal officers of the stakeholder department, however they are not being 

responsive in the said matter. 

Directions issued:- 

• All Stakeholder Departments i.e. Urban Development Department, Rural Development, H.P. 

Public Work Department, Transport Department, Forest Department, Food and Civil 

Supplies, Industry Department, Agriculture Department were directed to instruct their Non-

Attainment City level Nodal Officers to ensure the submission of same on PRANA portal in-

coordination with Regional Office, HPSPCB. 

Agenda No. 3: Ranking of Non-Attainment Towns on PRANA Portal.  

• It was submitted that Ministry of Environment, Forest & Climate Change targeted 123 Indian 

cities under NCAP based on non-conforming to national ambient air quality standards. 

• Under this scheme "Swachh Vayu Survekshan" a new initiative by MoEF&CC is proposed 

to rank cities based on self-assessment on the basis of air quality improvement and also on 

implementation of activities approved under city action plan.Guidelines for Ranking of cities 

under NCAP for FY 2022-23 to 2025-26 has been issued and ranking application has been 

digitized and deployed on PRANA portal. 
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• Assessment will be done on the basis of self - assessment report. MoEF&CC will assign 

CPCB/Third party to evaluate the assessment reports and supporting documents. Ranking will 

be done on the basis of assessment framework given in this guideline.Assessment Framework 

is based on following broad points:- 

— Measures to abate emissions from biomass/ municipal solid waste burning (UDD, 
Agriculture) 

— Measures to abate Road Dust; (UDD, Forest, PWD) 

— Measures to abate emissions from C&D waste (UDD) 

— Measures to abate Vihictila Emissions (Transport, F&CS) 

— Measures to abate emissions from Industries (SPCB) 

— Measures to abate Other Emissions (UD, F&CS, SPCB) 

— ICE activities/ Public Awareness (UD, SPCB) 

— Improvement in PM10 concentrations (SPCB) 

Directions issued:- 

• All Stakeholder Departments i.e. Urban Development Department, Rural Development, H.P. 

Public Work Department, Transport Department, Forest Department, Food and Civil 

Supplies,Agriculture Department were directed to instruct their Non-Attainment City level 

nodal officers to ensure the submission of Self-Assessment Report on PRANA portal in-

coordination with Regional Office, HPSPCB by 31' October, 2022 

• Departments were directed to ensure that they fulfil all requirements so that ranking of these 

towns is optimum. 

Agenda No. 4: Development of State Clean Air Action Plan on initiatives that would 

help in air Quality improvement under National Clean Air Programme (NCAP)  

It was apprised that Ministry of Environment Forest & Climate Change (MoEF&CC) on 

dated 13th October, 2021 issued office memorandum including indicative template format for 

preparation of State Action Plan by incorporating the other government schemes which is 

indirectly impacting air quality. 

The State Action Plan has to be formulated as per the prescribed indicative template format 

provided by MoEF&CC, Central Pollution Control Board. Also a State Clean Air Action Plan 

(SCAAP) developed by Delhi was shared by CPCB. 

For preparation of State Action Plan under NCAP, a meeting with all stakeholder departments 

was convened on 30.04.2022 in Conference Hall, HP State Pollution Control Board under 
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Chairmanship of Member Secretary State Pollution Control Board and brief presentation was 

given on overall structure of State Action Plan template and the requisite data was sought. 

• Stakeholder departments submitted their response such as Status, timeline, financial 

implications, allocation of funds and utilization to HPSPCB on various 

activities/subcomponents to combat air pollution such as:- 

1. Industrial emissions 

7. Vehicular Emissions 

3. Construction & Demolition Waste and Road Dust Management 

4. Emissions from burning of waste 

5. Emissions due to burningof agro residues 

6. Household Emissions 

• DO letter dated 14th  October, 2022 has been issued by MoEF& CC addressed to Chief 

Secretary to GoHP vide which the finalized State Action Plan has been sought by 31st  

October, 2022. 

• A detailed State Action Plan of Himachal Pradesh has been compiled and shall be submitted 

to GoHP shortly. 

Directions Issued:- 

• HPSPCB shall submit the compiled State Action Plan to GoHP by 31' October, 2022. 

The meeting ended with a vote of thanks to and from the Chair. 

Approved by 

-sd- 

(Prabodh Saxena, IAS) 

Additional Chief Secretary (Env. Sci. & Tech) to the 

Government of Himachal Pradesh 

Rg 
No. HPSPCB/NGT/O.A. No. 681 of 2018/ Non-Attainment Town/2021- 	Dated: 	0 .g 	2  

Copy forwarded to the following for information as per Hon'ble NGT Order: 

1. The Additional Chief Secretary (Forest) to the GoHP, HP Secretariat, Shim la. 

2. The Additional Chief Secretary (Industries) to the GoHP, HP Secretariat, Shimla. 
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3. The Principal Secretary (PWD) to the GoHP, HP Secretariat, Shimla. 

4. The Pr. Chief Conservator of Forests, Himachal Pradesh, Shimla. 

5. Secretary (Urban Development), to the GoHP, HP Secretariat, Shimla. 

6. Deputy Commissioners, Kangra, Sirmaur, Manch & Solan (H.P). 

7. The Member Secretary, Central Pollution Control Board, Parivesh, Bhawan, East Arjun Nagar, Delhi-

110032. 

8. The Inspector General of Police (TTR), Department of Police, HP, Shimla 

9. The Director, Industries, HP Shimla. 

10. The Director, Transport, HP Shimla 

11. The Director, Agriculture Department, HP Shimla 

12. The Director, Horticulture Department, HP Shimla 

13. The Director, Rural Development, HP Shimla. 

14. The Director, Environment, Science & Technology, HP Shimla. 

15. The Director, Urban Development, HP Shimla. 

16. The Director, Directorate of Food and civil Supply, SDA Complex, Kasumpti, Shimla- 09 

17. The Chief Executive Officer, BaddiBarotiwalaNalagarh Development Authority, Major District Road 

7, Industrial Park Phase , Jharmajri, District Solan, Barotiwala, Himachal Pradesh 174103 

18. Engineer-in Chief, HPPWD, Shimla. 

19. Managing Director, Himachal Road Transport Corporation (HRTC), Shimla 

(ApoorvDevgan, IAS) 

Member Secretary 

HP State Pollution Control Board 

8 

1286



Annexure-II 

Baddi-Nalagarh 

Concerned 
Department 

Action plan approved by 
AQMC in meeting held on 

. 	6.04.2021 
Allocation 

Concerned 
Department 

Revised Action plan Re-appropriation 

B BNDA 

1. Providing road sweeping 
machine in BBN area (Purchase 
operation and Maintenance). 

Z 2.00 crore 

BBNDA 

1.C/o Puccaberms/ Shoulders on road from Allembic 
Chowk to Hill Top Industrial Area GP Bhatolikalan, 
Tehsil Baddi, Distt.- Solan HP. 

1 crore 2. C/o Pucca Berms/ Shoulders 
on road from Allembic Chowk 
to Hill Top Industrial Area GP 
Bhatolikalan, 	Tehsil 	Baddi, 
Distt.- Solan HP. 

crore 

2. C/o Pucca Berms/ Shoulders on road from New 
Nalagarh near Laxamibai Park to cross road and 
Laxamibai park to UCO Bank road, Tehsil Nalagarh, 
Distt. Solan HP. 

3. C/o Pucca Berms/ Shouldersl 
on road from New Nalagarh 
near Laxamibai Park to cross 
road and Laxamibai park to 
UC 0 	Bank 	road, 	Tehsil 
Nalagarh, Distt. Solan HP. 

HPSPCB 

3. Source apportionment study Baddi town: Z31.52 
lakh 
4. Source apportionment stud Nalagarh town: Z3 1.52 
lakh 
5. Installation of CAAQMS in Baddi: Z 96,70,236 lakh 

Z 1.60 crore 

_ 

MC Baddi 6. Making pucca berms of road of MC Baddi Area Z20 lakh 

MC 
Nalagarh 

7. Making pucca berms of road of MC Nalagarh Area Z20 lalchs 

9 
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Sunder Nagar 

Concerned 
Department 

Action plan 
approved by 

AQMC in meeting 
held on 6.04.2021 

Allocation 
Concerned 
Department 

Revised Action plan Re-appropriation 

_ 

M.C. Sunder 
Nagar 

1. 	Metaling and 
Tarring. 

Z 57.35 Laths 

M.C. Sunder 
Nagar 

1. 	Metaling and Tarring (Pucca 
shoulders along the MC internal 
roads) 

Z40.00 Laths 

2. 	Truck Mounted 
vacuum 	Road 
sweeping machine. 

Z 35.90 Lakhs 
2. Conversion of Jawahar park to 
green 	park 	at 	Sundernagar 
(plantation of grasses) 

Z20.00 1,akIl 

3. Planting & 
Grassing 

Z 6.89 Lakhs 

3. 	Sanitary incinerators Z5.00 Lakhs 

4. Construction of crate wall and 
retaining 	wall 	at 	Chandpur 
dumping site Sundernagar 

Z20.00 Lakhs 

HPSPCB 

5. Purchase of Respirable Dust 
Sampler Z10.00 Lakhs 
6. Purchase of High Volume 
Sampler 

7. Purchase of Smoke Meters 
(Petrol & diesel, 01 number each 
for vehicle exhaust monitoring) 

Z5.00 Lakhs 
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. 	 . 
Kala Amb 

Concerned 
Dept. 

Action plan approved by 
AQMC in meeting held on 

6.04.2021 
Allocation 

Concerned 
Dept. 

Revised Action plan 
Re- 

appropriation 

Industries 
Deptt. 

1. 	Construction of Road, side 
drains from NH-7 to M/s SBS 
Indistries 	and 	NH-7 	to 
Banbankebara 

Z 1 crore 
Industries 
Deptt. 

1.Construction of Roads Z2 crores 

Rural 
Development 
Deptt. 

2. 	Plantation Activities 	in 
village 	Johron, 	Jattanwala, 
Moginand, 	Trilokpur 	& 	C/o 
Pucca 	road 	from 	Moginand 
School 

Z 20 lakhs 

HPSPCB 

2. Source apportionment study of Kala 
Amb town 33 lakh 

3 Up-gradation of Air quality Monitoring 
station 	Kala 	Amb 	for 	monitoring 
requirement 	of additional 	parameters. 
Purchase of following instruments 
Online Ozone, Ammonia and CO analyser 
along with gas calibrators. 
Spectrophotometer. 

Z50 lakhs 
HRTC 
Nahan 

3. 	Purchasing e-bus Z 60 lakhs 

SADA 
Trilokpur 

4. 	Restoration of Solid Waste 
site and drainage work SWM site 
Mohal Ogli 

Z 20 lakhs 

Police Deptt. 
5. 	Traffic 	Management & 
installation of CCTV and speed 
radar 

Z 12.5 lakhs 

PWD 
6. 	Interlocking concrete 

blocks 
Z 87.5 lakhs 

SADA 
Trilokpur 

3. Restoration of Solid Waste site and 
drainage work SWM site Mohal Ogli 

Z20 lakhs 
_ 

PWD 4. Widening of bridge Z30 lakhs 

11 
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. 	 . 
Damtal 

Concerned Department 
Allocation approved by AQMC 
in meeting held on 6.04.2021 

Concerned Department Re-appropriation 

Transport Department Z 12 lalchs Transport Department ?I lakh 

SDM Indora ?I 1 lakhs 
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Paonta Sahib 

Concerned 
Department 

Action plan approved by 
AQMC in meeting held on 

6.04.2021 
Allocation 

Rural 
Developmen 

t Deptt. 
(BDO 
Paonta 
Sahib) 

1. Plantation work in 
village 	Kunj a 	& 
Rampurghat. 

Z 	1.00 Lakhs 

2. Plantation work in 
village Dharamkot. 

Z 	1.00 Lakhs 

3. Plantation work in 
village Nawada. 

Z 2.00 Lakhs 

Forest Deptt 
4. Publicity & Awareness 
Near NH & State Highways. 

Z 5.50 Lakhs 

11RTC 
Nahan 

5. Electric bus for local 
area of NAC Paonta Sahib. 

Z 60.00 Lakhs 

Municipal 
Council, 
Paonta 
Sahib 

6. Re-construction of 
Road, Kishanpura jamniwala 
Road to the Harijian Basti 
upto 	H/o 	Sh. 	Devender 
Singh etc. 	in W. 	no. 	01, 
Paonta s Sahib. Z18.00 Lac 
7 	Re-construction of 
Road 	from 	the 	H/o 	Sh. 
Devender Singh towards the 
H/o Sh. Om Prakash etc in 
W. No.- 01 Paonta Sahib. 

Police Deptt. 
8 	Installation of CCTV 
surveillance 	system 	and 
speed R 	 dar System 

Z 12.50 Lakhs 

Concerned 

Department 
Revised Action plan Re-appropriation 

HYSPCB 

1. Ensuring emission standards in industries (Strengthening of 

monitoring and surveillance system).- 

Z50.00 Lakhs 

1.1 Source apportionment study of Paonta Sahib town 33 lakh 

1.2 Purchase of Air Quality Monitoring Equipments: 

Stack Monitoring Kits (2Nos) 

High Volume Samplers (2Nos) 

Respirable Dust Sampler (2 Nos) 

PM 2.5 Samplers (2 Nos) 

Spectrophotometer 

Municipal Council, 

Paonta Sahib 

3. Re-construction of Road, Kishanpura jamniwala Road to 

the Harijian Basti upto HI° Sh. Devender Singh etc. in W. no. 

01, Paonta Sahib. 
Z28.00 Lakhs 

4. Re-construction of Road from the H/o Sh. Devender 

Singh towards the Rio Sh. Om Prakash etc in W. No.- 01 

Paonta Sahib. 

5. Construction of Street in WNo. 13 near the H/o Sh. Surat 

Singh etc. in Shiva Colony, Paonta Sahib-Rs.998500 

Forest Deptt 6. Publicity and awareness near NH & State Highway Z5.5 lakhs 

Development of Green Space (Yamuna Van Vihar) 6.5 lakhs 

BPPWD 
The proposal for construction of road from Dental College to 

ECO Park Paonta Sahib 
10 lakhs 
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Minutes of the meeting held on 25th  March, 2023 at Ellerslie Committee Room, HP Secretariat, 

Shimla (H.P.) at 11:30 AM, under the Chairmanship of Sh. Prabodh Saxena, Chief Secretary to 
the Government of Himachal Pradesh to review the implementation of Action Plans in 
compliance of the various orders passed by the Hon'ble NGT in OA No. 673/2018 (Polluted River 

Stretches), OA. No 681/2018 (Non-attainment cities), 0.A No. 593/2017 (Paryavaran Suraksha 
Samiti), 0.A No. 325/2015 (Restoration of water quality of Lakes and Ponds), O.A. No. 360 of 
2018 (District Environment Plan), O.A. No. 710 of 2017 (Bio-Medical Waste Management) and  
O.A. No. 72 of 2020 (COVID-19 Waste Management).  

A meeting was held on 25th  March, 2023 at Ellerslie Committee Room, HP Secretariat, Shimla (H.P.) 

at 11:30 AM, under the Chairmanship of Sh. Prabodh Saxena, Chief Secretary to the Government of 

Himachal Pradesh to review the implementation of Action Plans in compliance of the various orders 

passed by the Hon'ble NGT in OA No. 673/2018 (Polluted River Stretches), OA. No 681/2018 (Non-

attainment cities), 0.A No. 593/2017 (Paryavaran Suraksha Samiti), 0.A No. 325/2015 (Restoration of 

water quality of Lakes and Ponds), O.A. No. 360 of 2018 (District Environment Plan), O.A. No. 710 of 

2017 (Rio-Medical Waste Management) and O.A. No. 72 of 2020 (COVID-19 Waste 

Management).The List of Officials who attended the meeting is enclosed as Annexure-I. 

At the outset, Member Secretary, HP State Pollution Control Board, welcomed the Chief 

Secretary and other Officers/officials of State Government and outlined the broad context and agenda 

of the meeting 

Thereafter, detailed agenda was taken up by the house as below: 

Agenda-1: DECISIONS TAKEN/DIRECTIONS ISSUED CONCERNING ACTION-

POINTS IN CONTEXT OF RIVER REJUVENATION ISSUES (OA No. 673/2018) 

The progress reported by various departments as per directions issued in the last meeting held on 

29/03/2022 under Chairmanship of Chief Secretary to GoHP and 27/10/2022 under Chairmanship of 

Additional Chief Secretary to GoHP was reviewed which is as follows: 

1 Page 
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1. 	Sukhna Nallah Stretch (Priority - 1):- Parwanoo Town 

Sr . 
No. 

Organization 
Responsible 

Work proposed for 
Execution 

Latest Status Decision Taken 

I 
1. 

i 

Jal 	Shakti 
Vibhag 

Sewage 	Treatment 
Plant Proposal 
2 	Nos. 	of 	I 	MLD 
capacity each including 
laying 	of 	sewerage 
lines 	in 	Zone-I 	and 
Zone-II 	in 	Parwanoo 
Town at a cost of 49.82 
Crore, 	by 	Jal 	Shakti 
Vibhag. 

STP Zone-1 
• STP of i MLD commissioned 

and functioning, 

• Total 	2137 	connections, 	1792 
connections through 7 no. septic 
tanks has been released. 

• 14 	existing 	septic 	tanks 	in 	7 
sectors 	of 	Parwanoo 	Town 
covers all households. 

• Out of these 14 septic tanks, no. 
septic tanks have been connected 
to STP Zone-I 

• Remaining 7 septic tanks will be 
connected to STP II. 

• Further, 	Member 	Secretary, 
HPSPCB 	apprised 	the 
performance of the said STP and 
it 	was 	informed 	that 	outlet 
results were non-confirming on 
numerous occasions. 

• The data of online real time 
effluent 	monitoring 	is 	being 
connected with HPSPCB server. 

STP — Zone — IL 
• The approval of shifting of site 

has 	been 	received 	vide 	letter 
dated 2.11.2022. 

• Survey Work completed. 
Soil bearing capacity test done. 
• The complete case along with 

land owners affidavit has been 
submitted 	to 	DC 	Solan 	vide 
letter dated 3.02.223. 

• Site development work has been 
started for do the STP. 

• The Chairman directed JSV 
shall monitor the operation 
of 	the 	STP 	Zone-I 
Parwanoo 	and 	also 	take 
corrective measures so as to 
ensure that the STP final 
outlet shall meet the norms 
stipulated. 

• JSV to pursue the matter 
regarding the shifting of site 
for the STP Zone-II and 
ensure 	the 	completion 
before June, 2023. 

2. BBNDA, 
UDD/ 	MC 
Parwanoo 	& 
HPSPCB 

For 	collection, 
Transportation, 	1  
Processing and disposal 
of fresh waste at Baddi 
Cluster. 

• Legacy Waste treated: 24601.9 
MT 	out 	of '40,9.00.  :lyrE :tilt 
28.02.23. 

• Leachate 	Generated 	from 
processing facility is collected 
in tanks and further subjected 
to treatment in ETP comprised 
of physical-chemical treatment 
followed 	by 	Biological 	and 
tertiary treatment. 

• MC 	Parwanoo, 	shall 
ensure that waste is not 
accumulated  atParwanoo 
area. 

• Monthly 	report 	to 	be 
submitted 	by 	UDD 	to 
HPSPCB 	regarding 	the 
quantity of Waste being 
transferred and treated. 
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Sr 
No. 

Organization 
Responsible 

Work proposed for 
Execution 

Latest Status Decision Taken 

3. UDD/ 	MC 
Parwanoo 

Phyto-remediation.,,,, , 
Proposal 	on 	Samtel 
Nal lab 

• As 	per 	the 	Report 	of RO 
Parwanoo, HPSPCB following 
has been submitted:- 

• Due to heavy rains 	the intake 
channel 	to 	Phyto-remediation 
was damaged in July-22. 

• The 	intake 	channel 	to 

Phytoremediation was repaired 
in 	Nov. 	2022and 	additional 
plants were planted. 

.. During 	repair 	work 	sludge 
trapped in intake channel got 
discharged in root-zone be. 

• Sampling dated 2.12.22. 
• Inlet BOD: 150 mg/It 
• Outlet BOD: 53 mgilt 
• High BOD is due to sludge 

discharged during repair work 
and due to disturbance in the 
intake channel. 

• Also the nalllah has very less e-
flow and it mainly carries the 
waste water from market area, 
treated effluent discharged by 
industries, discharge from slum 
area located at Kallimitti region. 

• 3 No. of cleanliness drives has 
been 	conducted 	16.9.2022, 
2.10.22 & 4.03.2023. 

• Chairman 	directed 	MC 
Parwanoo 	to 	ensure 	the 
phytoremediation at Samtel 
Nallah 	shall 	function 
optimally. 	Necessary 

improvements 	be 	carried 
out for this purpose. 

• MC Parwanoo shall take 
assistance 	from 	JSV 
regarding 	smooth 
functioning 	of 	Phyto 
remediation. 

• Further 	HPSPCB 	shall 
conduct 	sampling 	on 	a 
regular 	basis 	and 	report 
about the efficiency of the 
plant. 

• 

2. 	River Markanda Stretch (Priority II):  

Sr . 
jNo. 

Organization 
Responsible 

. Work proposed for 
Execution 

,Latest Status . 	. Decision: Taken 

1. Jal 	Shakti 
Vibhag 
& 
Department 
of Industries 

Kala 	Amb 	and 
Moginand 	Area: 
Laying of Sewerage 
Network 	and 	Pre- 
treatment of Sewage. 

• Work in progress. 
• 13.4 km laid out of 19.145km. 

• The 	Chairman 	directed 	Jal 
Shakti 	Vibhag 	to 	complete 
work of laying entire sewerage 
pipeline by 30th June, 2023. 

• Regional Officer HPSPCB and 
JSV 	shall 	jointly 	conduct 
meeting 	with 	commercial 
establishments 	along 	NH-07 
for connecting their sewerage 
to STP pipeline. 

• BDO Nahan was directed to 

31 Page 
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Sr. 
No. 

Organization 
ResponOle 

Work proposed for 
Execution % 	, 

Latest Status Decision Taken - 

assist 	JSV 	as 	and 	when 
required to connect households 
with STPs in Kala Amb. 

• Provision 	of 	connecting 
sewerage 	thorugh 	already 
completed sewerline shall be 
made 	immediately 	for 	its 
treatment at pre-treatment of 
CETP. 

Trilokpur 	Area: 
Laying of Sewerage 
Network & Setting up 

of Sewage Treatment 

Plant.The proposal is 

of Rs. 26.00 crores. 

• Work in progress 
• 7900 m out of 8500 m pipe laid. 
• Work of pipeline of Trilokpur area 

is 	completed 	and 	Trilokpur 
Temple can be connected initially 
with 	sewerage 	line 	of 	STP 
Trilokur. 

• There 	is 	apprehension 	among 
public to get sewerage connection 
as the connection charges are high 
for households. 

• There was issue to lay remaining 
600m of line for Johron & Khairi 
area 	which 	shall 	be 	passed 
through 	drainage near M/s Jai 
Bharat 	Rolling 	Mill 	Pvt. 	Ltd. 
Industry 

• The 	Chairman 	directed 	Jal 
Shakti V ibhag to complete the 
work of laying of sewerage 

network and make the sewage 
treatment plant functional by 

April, 2023. 

• SADA 	Trilokpur 	shall 	not 

approve any map/drawings of 
the 	area 	until 	provision 	of 
sewerage 	connectivity 	with 
STP is included in the map. 

Similarly, 	Regional 	Officer, 
HPSPCB shall also not give  
any 	Consent 	to 

Establish/Operate to hotel units 
until 	sewerage 	line 	is 

connected to the STP. 
• 

3. Department 
of Industries 

Kala Amb area: 

Proposal 	for 	setting 

up of CETP. 

• State Board conducted 202 nos of 
inspection 	from Nov. 	2022 	to 
March 	2023.. 	EC 	has 	been 
imposed. 	Environmental 
Compensation of Rs. 268750 in 
FY 2022-23. 

• As submitted by DIC 	Sirmaur 
vide letter dated 21.03.2023, the 
work of CETP is under progress 
and 	shall 	be 	complete 	by 
31.03.2023 and CETP Kala Amb 
shall be functional by 10.04.23. 

• Following is the current Status:- 
• New contractor has been engaged 

for O&M who has ensured to treat 
stored effluent before 31.03.2023, 

• 2 additional 	collection tanks at 
inlet 	and 	outlet 	are 	being 
constructed and shall be comleted 
by 31.03.23. 

• OCEMS has been purchased and 
shall be installed shortly. 

• The 	Chairman 	directed 

Industries 	department 	to 
complete remaining work of 

CETP and resume intake of 

industrial 	effluent 	by 	15th 

April, 2023.  
• Regional 	Officer, 	HPSPCB 

was 	directed 	not 	to 	give 

Consent to 	Operate to 	any 

member unit of CETP until 
NOC and no dues of KIDC is 

obtained by the unit. 

• Industries 	Department 	shall  
regularly report the operational 

status to HPSPCB. 

Wage 
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Sr. 

No. 

Organization 
Responsible 

Work proposed for 
Execution 

Latest Status Decision Taken 

• Purchase order for CCTV camera 
has been placed. 

• Work for separate flow meter at 
inlet/outlet points has been placed 
to the contractor. 

• Lab is being upgraded and proper 
analysis system shall put in place. 

• Trained/ qualified staff has been 
appointed. 

• Agreement with TSDF is under 
process. 

• GPS system has been purchased. 
Jal 	Shakti Phyto-remediation • Joint visit of the site n. 2 near M/s • Chairman directed that JSV 
Vibhag Proposal 	on 	Jattan Saboo 	Tor 	Industry, 	Trilokpur was 	directed 	to 	get 	muck 

Wala Nallah Road 	was 	carried 	out 	on cleared 	from 	the 	site 	and 
21.03.2023. restore plantation at the site 

• Muck 	has 	been 	deposited 	at 
phytoremediation site. 

• The 	representative 	of 	industry 
apprised that boundary wall of 
unit 	is 	adjacent 	to 
phytoremediation 	site 	and 	has 
been damaged previously due to 
flash 	flood 	and 	has 	future 
possibility 	of 	damage 	to 	the 
boundary wall. 

without altering any structure 
of phytoremediation site.  

• JSV to ensure that no harm is 
caused to M/s Saboo Tor Pvt. 
Ltd. 	unit 	due 	to 
phytoremediation site. 

3. 	River Sirsa Stretch (Priority III): 

Sr. No. Organization 
Responsible 

Work proposed 
for Execution 

Latest Status Decision Taken 

1. Jal 	Shakti 
Vibhag 
and 
Urban 

Development 
Department, 
BBNDA, 
HIMUDA 

Execution 	of 
project 	proposal 
for 	sewage 
management 	by 

laying of pipelines 
and 	installation 
and 
commissioning of 

STP at Nalagarh. 

• Existing 	1200 	households have 
been 	connected 	with 	sewerage 
system 	against the 	provision 	of 
2510 	households 	in 	the 	DPR 

(Target of 1200 	HR has 	been 
achieved). 

• Agenda point may be dropped as 
action completed. 

• Chairman 	noted 	the 

compliance and directed 
that the 	agenda 	point 
shall 	be 	dropped 	in 

future review. 

Proper 	design, 
execution 	of 

Sewerage lines to 
be incorporated in 
CETP, Baddi. The 
cost 	is 	Rs. 	33.34 
crore. 

• Work completed 
• Household Sewerage Connections 

Total Connections 5492 (3744 DPR 
+ 	1748 	afterwards), 	4661 
connection released. 

• The 	estimate 	for 	funding 	was 
processed to Planning Department 
has been received back on dated 
22.02.23 	with 	remark 	that 

• The Chairman directed 

JSV to ensure that all 
blockages in the sewer 
network 	shall 	be 

, ,- th rectified by 	1 J 	April, 
23. 

' 	JSV to pursue the matter 
of 	funding 	regarding 
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SrNo. Organization 
Responsible 

Work proposed 
for Execution 

Latest Status Decision Taken 

• 

additional 	demand 	may 
internalized with budget provision 
of current FY 2022-23. 
Sewage received at STP at CETP:- 

be relaying 	of 	pipelines, 
repair 	work 	and 
covering untapped areas 
with GoHP. 

Sr. Month Sewage 
No. (2022-23) (KLD) 
1.  Oct 1365 
2.  Nov 1270 
3.  Dec 978 
4.  Jan 1117 
5.  Feb 742 
6.  March MHO 856 

• CEO 	BBNDA 	submitted 	that 
during the field inspection carried 
out, blockages in the sewer line was 
observed. 

3. Department Improvement in • As 	per 	the 	report 	of 	Baddi • The Chairman directed 
of Industries functioning of Infrastructure:- Baddi Infrastructure & 

C.E.T.P Baddi. • Consultant prepared the Revised Industries 	Department 
DPR for Phase-I which has been shall pursue the matter 
submitted. 

• A 	meeting 	of 	Empowered 
in mission mode. 

Committee held on 20.01.2023 & ' Industries 	Department 

24.01.2023 	with 	Ministry 	of shall submit a monthly 

Commerce 	and 	IA 	has 	been progress 	report 	to 
directed 	to 	expedite 	the HPSPCB. 
implementation of the project. The 
project shall again be reviewed by 
EC in I" meeting to held in next 
FY. 

• The revised DPR is approved by 
BOD 	of 	the 	company 	on 
17.02.2023 	and 	Tender 	inviting 
Bids shall be published in 2nd  week 
of April. 

• The team of Pli Chandigarh & IIT 
Ropar 	are 	already 	working 	on 
validation 	and 	has 	submitted 	1" 
report. The 1" trial of pilot plant is 
scheduled to be conducted by 15th 
April 23 and 2nd  & Final trial by 
end of April 23. 

• Institute of Microbial Technology 
Chandigarh has been contacted for 
microbiological validation. 

• Letter has been issued to National 
Institute 	of 	Pharmaceutical, 
Education & 	Research 	(NIPER) 
Mohali 	to 	inform 	any 	proven/ 
certified successful technology for 
Effluent 	Treatment 	of 	Pharma 
Industries 
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Ashwani Stretch (Priority V):  

Sr. 
No. 

Organization 
Responsible 

Work proposed for 
Execution 

Latest Status Decision Taken 

— 
1. 

Shimla 	Jal 
Prabandhan 
Nigam 
Limited 
(SJPNL), 
UDD & MC 
Shimla 

The 	up-gradation 	of 

existing 	3 	STPs 	by 
providing 	Sequencing 
Batch 	Reactor 	(SBR) 
technology. The proposal 
is of Rs. 45.76 crores. 

STP Malyana 
• 95% 	work 	has 	been 	completed 

except SBR basin-2. 
• The flow is being treated through 

new system i.e. Primary Treatment 
Unit, Centrifuge System and Dual 
Media Filtration (DMF). 

• The STP shall initiate the treatment 
of effluent within 15 days. 

STP Lalpani 
• 75% work completed. 
• Building components completed. 
• Retrofitting of existing UASB tank 

toSBR basin-II is in progress. 
• Work of SBR Basin-I in progress 

after 	court 	stay 	got 	vacated 	on' 
21.1.23. 

• STP Lalpani is operating over its 
capacity and discharging untreated 
effluent into lift Nallah. 

• The construction of STP shall be 
complete by 30th  April, 2023 

STP Dhalli 
• Overall 85% work completed 
• Construction of SBR tank complete. 
• Sludge drain sump 90%, centrifuge 

work 85% chlorination tank 80% 
tank. 

• The work shall be complete by 30th  
April, 2023 

• The Chairman expressed 
his 	displeasure 	on 	the 
slow 	progress 	in 	this 

matter 	and 	directed 

SJPNL to adhere to the 

timelines committed. 

Installation of a new STP 

of 2 MLD capacity for 

Panthagati 	area. 	The 

proposal 	is 	of Rs. 	22 
crore. 

• FCA case is pending at Regional 
Officer Govt. of India Longwood 
Shimla. 

cto 
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Proposal for improving 
the 	water 	quality 	of 

Ashwani 	Khad 	by 

• The 	matter 	of funding 	has 	been 
submitted to competent authority (Pr. 
Sec UD) for approval, 

• The 	Chairman 	directed 
SJPNL 	to 	pursue 	the _ 
matter 	through 

installing 	various Administrative 
components, 	for 	the 

rejuvenation 	of 	water 
sources by improving the 
purity 	of 	water 	of 

Department. 

Natural 	Nallahs 	by 
Phytorid 	Treatment 	at 

AshwaniKhad, 	Sanjuli- 
Malyana- 

ChamyanaKhad, Shimla 
project. 

5. 	Beas Stretch (Priority V):- 

Sr. 
No. 

'Organization . 
Responsible 

. Work proposed for 
Execution 

(In the Catchment 
Area) 

Latest Status Decision 

1. Jal 	Shakti 
Vibhag 
& 

UDD 

I. Proposal 	for 
Sewerage 	Scheme 
in Rangri, Manali, 

District- Kullu. 

II. Proposal 	for 

Sewerage 	Scheme 

in 	Marhi, 	District- 

Kullu. 

III. Proposal for the 

expansion 	of 

existing 	STP 	in 

Manali, 	installation 

of New 	STPs 	in 

Manali. 

I. The Financial Bid opened on 
11.01.2023 	and 	is 	under 
Scrutiny in the office PMU 
Mandi. 

II. Work completed. 	All the 16 
existing households (Domestic 
+ 	Commercial) 	have 	been 
connected 	with 	sewerage 
system 	by 	releasing 
connection. Agenda may be 
dropped. 

III. Expansion of existing STP (1.8 
MLD capacity) to 3.00 MLD 
capacity 	is 	complete 	and 
functioning. 

IV. Up gradation of the existing 
STP 	and 	sewer 	network 
expansion has been completed. 
Online 	Effluent 	Monitoring 
Station has been installed and 

I. The Chairman directed 
E-n-C 	Jal 	Shakti 
Vibhag to expedite the 

work. 

II. JSV to ensure that the 

STP 	functions 
efficiently 	and 	all 

domestic 	and 

commercial  
connections 	are 

released as required in 
future and the agenda 
item shall be dropped. 

III. Compliance 	was 

noted 

IV & V. 
The 	Chairman 	directed 
JSV to ensure the STPs 
functions efficiently and 

comply 	with 	the 
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Sr. 
No. 

Organization 
Responsible 

Work proposed for 
Execution 

(In the Catchment 
Area 

Latest Status Decision 

IV. 	Proposal 	for 

Sewerage 	Scheme 
in 	KuIlu 	Town, 
District- 	Kullu 

• (Zone-I). 

V. Proposal 	for 

Sewerage 	Scheme 
in 	KuIlu 	Town, 
District- 	KuIlu 
(Zone-II). 

functioning since, March 2022. 
• OCEMS not connected with 

server of HPSPCB. 
•‘• 	STP 	Badah 	found 	Non- 

complying in Jan, 23 (FC) 
. 	STP 	Lanka 	Baker 	Non- 

complying in Jan & Feb, 23 
(FC) 

V. Up gradation of the existing 
STP 	and 	sewer 	network 
expansion has been completed. 
Online 	Effluent 	Monitoring 
Station has been installed. 

• OCEMS not connected with 
server of HPSPCB. 

• STP 	Jard 	was 	found 	non- 
complying Nov, 22 Dec- 22, 
Jan-23 & Feb 23 (FC, BOD, 
TSS and COD) 

• STP 	Sarabai 	was 	found 
Noncomplying in Feb, 23 (FC) 

stipulated 	norms. 	The 

OCEMS installed in the 

STP shall be connected 

with server of HPSPCB 

immediately. 

Proposal 	for 	the 
expansion 	of existing 
STPs 	and 	installation 
of New STPs (District- 
Mandi). 

The laying of sewer line 
• Main 	Line: 	7.85km 	out 	of 

18.172km 
• Network:22.65km 	out 	of 

44.253km 
Expansion work of STP 

• 60% 	work completed at 	STP 
Raghunath ka padhar 

• 62% 	work completed at STP 
Khaliar 

Sewerage Connections 
• Out of total 8004 connections, 

5348 connections sanctioned and 
released. 

The Chairman directed to 

expedite 	the 	sewerage 
expansion work, and also 
ensure that all 	sewerage 
connection 	complete 	by 
3  ,-, th v 	April, 2023. 

Jal 	Shakti 
Vibhag, 
Urban 
Development 
Department/ 
NP Nadaun 

Proposal 	for 	sewer 
connection 	and 	sewer 
line 	up-gradation 	at 
Nadaun(District- 
Hamirpur). 

• STP commissioned and work 
of main line completed. 

• The work of network laying is 
in progress: 10.225Icm out of 
12.816km laid 

• Household 	Sewerage 
Connections: 
Out of total 1566 connections, 
590 	connections sanctioned 
and 	released. Releasing of 
balance 	connection 	is 	in 
progress. 

• The Chairman directed 
Urban 	Development 
Department /NP Nadaun 
and Jal Shakti Vibhag to 
ensure 	that 	all 	the 

households 	of 	NP 
Nadaun 	are 	connected 
and work is completed 
by 30111  April, 2023. 

• The 	committee headed 
by SDM Nadaun shall 
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Sr. 
No. 

Organization 
Responsible 

Work proposed for ' 
Execution 

In the Catchment 
Area 

Latek Status 
, 
'Decision 

• Committee headed by SDM, 
Nadaun conducted meeting on 
24.12.22. Two wet well are 
proposed to be constructed. •1 
wet well is under construction 
and land issues are being faced 
for 2,n't  wet well. 

oversee the progress and 

ensure the completion of 
the action point. 

Proposal for installation 
of STP (1.38 MLD) at 

Dehra, District- Kangra. 

• STP commissioned and running 
smoothly. 

• Household 	Sewerage 
Connections: 

• Out of total 850 connections, 
• 697 connections released. 
• Last 	meeting 	of 	committee 

headed 	by 	SDM 	held 	on 
22.10.2022. 

• As informed by XEN JSV Dehra, 
in District Level meeting held on 
23.02.2023 under Chairmanship 
of ADC 	Kangra, 	Remaining 
sanctioned 	household 
connections = 135 are Pending 
due 	to 	Court 	Cases, 	land 
disputes between families and 
lack 	awareness 	among 
beneficiaries. 

• Govt. 	offices 	including 
residential 	buildings 	NOT 
applied for connection yet: 35 
Nos 	with 	194 	sewerage 	no 
connections. 

0 Urban 	Development 
Department 	and 	Jal 
Shakti 	Vibhag 	to 
expedite 	the 	work 	of 
sanctioning 	and 
releasing of connections 

 
and to ensure that work 
is 	completed 	by 	30th  
April, 2023. 

• The committee headed 

by 	SDM Dehra shall 
oversee the progress and 

ensure the completion of  
the action point. 

2. Urban 
Development 
Department/ 
MC Mandi 

Proposal 	for 	up- 

gradation 	of 	Solid 

Management 	Facility 

for Mandi. 

• OWC has been sanctioned. 
• HPSPCB conducted inspection on 

15.02.23 	and 	following 	was 
observed: 

• Honey comb pits provided have 
been made operational. 

• Leachate 	collection 	tanks 	have 
been constructed. 

• Processing of legacy waste has 
been 	started 	7,278.66 	tonne 
cleared out of 45,000 tonne. 

• The Chairman directed 
Urban 	Development 
Department 	to 	ensure 
that 	the 	Solid 	Waste 
Processing 	facility 	at 
Mandi 	is 	operated 
efficiently and treats all 
the 	fresh 	waste 	and 
legacy 	waste 	as 	per 
norms. 

• It was directed that the 
department shall submit 
a 	monthly 	progress 
report in this regard to 
HPSPCB. 
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Sr. 
No 

Organization 
Responsible 

Work proposed for 
Execution 

(In the Catchment 
Area) 

Latest Status Decision 

3. Department of 
Industries 

Proposal for installation 

of STP (60 KLD) at 
Industrial area, Kullu. 

• 80% laying of Sewerage line 
• 95% 	Plant 	and 	Machinery 	of 

MBBR 	unit 	including 	do 
screening chamber, O&G trap etc. 

• 35% work of do JE Room-control 
panel building. 

• Penalty of Rs. 3,94,343 imposed 
on contractor for slow progress. 

• HPSIDC 	directed 	contractor 	to 
complete work within 30-45 days. 

• The Chairman directed 
Director, 	Industries 	to 

complete the work and 

commission STP by 30'1' 

April, 2023. 
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6. 	Gin i Stretch (Priority V): 

SrNo. Organization 
Responsible 

Work proposed 
for Execution 

Latest Status Decision Takew- • , 

1. Jal 	Shakti 
Vibhag 

Installation 	of 
three 	STPs 	in 
these 	areas 	i.e. 
one 	at 	Theog 
and 	two 	at 
Kotkhai. 

STP Kotkhai (Zone 2nd and 
3rd) 

• The work of shifting of water source 
has been completed. 

• STP Zone I, II and III completed & 
commissioned. 

• Household Sewerage Connections: 

• Chairman 	directed 	Jal 
Shakti Vibhag to ensure 
that each household is 
connected 	to 	the 
sewerage scheme. 

• The committees headed 
by SDM Kotkhai and 
SDM 	Theog 	shall 
oversee the progress of 
the 	action 	points 	and 
ensure 	the 	completion 
of same in a time bound 
manner. 

• Out 	of 	total 	413 	connections 	50 
connections 	sanctioned 	and 	45 
connections released. 

STP Theog 
• Household Sewerage Connections 
• Out of total 1088 connections 73 no 

connection 	sanctioned 	and 	10 
connection 	released. 	Releasing of 
connection is in progress 

• Meeting of the Committee headed SDM 
Thoeg held on 	1.02.23. AS per the 
MoM:- 

• Missing 	link 	from 	HPSEBL 	office 
Theog 	to 	Rahighat 	is 	yet 	to 	be 
connected. 	Application 	for NOC 	of 
MoRTH 	has 	been 	submitted 	on 
15.09.2022 which is still awaited. 

• There are some wards of MC Theog 
which are completely left out from 
the scheme. 

• Area covered under the STP is only 
connected through main line and 
household are yet to be connected to 
main sewerage line. The work has been 
executed as per earlier sanction and thus 
sewerage 	line 	cannot be 	laid 	from 
household to mainline. 

• Some areas can not be connected due to 
geographical conditions 
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7. 	Pabbar Stretch (Priority V): 

Sr. 
No. 

Organization 
Responsible 

Work proposed for 
Execution 
In the Catchment 

At 

Existing Status Decision 

1. Urban 
Development 
Department 
&NP Jubbal 
& MC Rohru 

Proposed facility for 
setting up of common 
SWM 	facility 	for 
areas Rohroo, Jubbal, 
Hatkoti 	and 	other 
areas. 

Rohru: 
'Inspection of the MC Rohru was 

conducted on 9.02.23 and following 
has been observed:- 

'No SWM site for disposal. 
'Area has been identified at Paurital. 

FCA case is under process. 
.mixed 	solid 	waste 	dumped 	near 

HRTC Bus Stand Rohru along bank of 
river Shikari. This solid waste may 
get washed along with rain and 
finally mix into Pabbar River. 

Slaughtering of animals being carried 
out in temporary shed and there is no 
provision for treatment of effluent 
wastewater 

•The 	Chairman 	directed 
that Urban Development 
Department to pursue the 
matter 	of 	waste 
processing 	facilities 	in 
Jubbal 	& 	Rohru 	in 
mission mode. 

•UDD shall expedite the 
matter of transfer of land 
identified in Rohru. 
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Agenda-2: 	Plantations to be carried out by Forest Department in catchment of Polluted 

River Stretches  

•As per the report of Forest Department, the plantation target has been achieved. The Forest 
Department to ensure the survival of the plants and carry out plantation activities in the catchment of 
Polluted River Stretches, Non-Attainment Towns as per the departmental schedule. 

Decision Taken:- 

*The Chairman noted the progress of plantation already done. 

Agenda-4: 	Review of Hon'ble NGT Case O.A. 593 of 2017 

It was apprised that in compliance of Hon'ble NGT order in O.A. No. 593 of 2017, a committee 

(Nodal Department Jal Shakti Vibhag) formulated an action plan for Sewage Treatment in Urban 

and Rural areas. The major actionable points in the action plan are as follows:- 

Sr. 
No. 

Action Point Responsible 
Department 

1.  Status of installation/ up-gradation of STPS in 61 locations of HP 
to bridge-up the Sewage Gap of 101.27 MLD in urban areas 

Department of UD and 
Jal Shakti Vibhag, 
SJPNL 

2.  Status of Septage disposal in 166 Gram Panchayats through the 
nearby identified STPs 

Department of RDD and 
Jal Shakti Vibhag 

3.  Status of progress in Micro Implementation programme in Rural 
areas for collection and transportation of Septage 

Department of RDD 

4.  Status of Action taken by the Department of RDD for violations of 
norms related to Septage management in Rural areas 

Department of RDD 

5.  Status regarding Construction of double pit toilets in other Rural 
areas 

Department of RDD 

6.  Status of awareness programmes (Trainings, workshops, radio 
jingles) launched on the importance of Septage management 

Department of RDD 

7.  Up-gradation status of STPs, so as to enable the Bulk water users 
to utilize the treated Sewage. 

Department of UD, 
SJPNL and Jal Shakti 
Vibhag 

8.  Status regarding arrangement for collection of Treated Waste 
Water (TWW) at the outlet of STPs for Bulk users. 

Depaltment of UD and 
Jal Shakti Vibhag 

9.  Identification of Bulk Water users in industrial areas for the use of 
Treated Waste Water (TWW) and compliance of norms 

Department of Industries 
and HPSPCB 
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• Appearance of Chief Secretary to GoHP before Hon'ble NGT held on 16th March, 2023 and 

following directions has been passed: - 

• State of Himachal Pradesh will take further measures in the matter by innovative approach 

and stringent monitoring, ensuring that gaps in solid and liquid waste generation and 

treatment are bridged at the earliest, shortening the proposed timelines, adopting 

alternative/interim measures to the extent and wherever found viable. 

• Considering the statement, the gap in sewage generation and treatment and gap in solid 

waste, estimated environmental compensation comes to more than Rs.. 50 Crores. The 

environmental compensation rests on polluter pays principle recognizing failure in 

scientifically managing the liquid and solid waste in violation of mandate of law particularly 

judgments of the Hon'ble Supreme Court and this Tribunal. 

• The Chief Secretary has given undertaking that the amount of Rs. 50 crores, readily available 

with the State, will be ringfenced for utilizing exclusively for sewage and solid waste 

management and a statement has been filed to this effect by Secretary Jal Shakti 

• Six monthly progress reports with verifiable progress may be filed by the Chief Secretary. 

Direction issued:- 

1. Stakeholder departments including Rural Development, Urban Development, Jal Shalcti 

Vibhag and SJPNL shall review the Status and Progress of Solid Waste Management and 

Sewage Management in the entire State (both Urban and Rural Areas) on monthly basis and 

ensure the submission of monthly reports to GoHP, starting from April, 2023. 

2. Additional Secretary (EST) to GoHP shall device a format for reporting a progress report in 

the matter by stakeholder department. 
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Agenda-4: Review of Hon'ble NGT Case OA No 360 of 2018 (Shree Nath Sharma Versus Union 

of India & Ors):- 

• Honble NGT vide order dated 17.01.23 has disposed off the case. 

• A committee headed by Director, DEST has been notified by GoHP on dated 27.12.22 

for the formulation of the State Action Plan in compliance of the Hon'ble NGT Case 

OA No 360 of 2018 

▪ The committee has conducted 2 meeting (10.01.23 and 8.02.23) 

• Following decisions has been taken by the said committee:- 

1. All the Deputy Commissioners shall submit the updated District Environment Plan to 
DEST by 31.03.23. 

2. All the concerned stakeholder departments shall submit information for formulation of 
State Environment Plan by 31.03.23 

3. The Deputy Commissioners shall organize environmental awareness and sensitization 
programmed in their districts every year and send report to DEST. 

4. The DEST will give grant of Rs. 50,000/- to each district for organization of 
environmental awareness programmes and campaigns for the month of June 2023. 

5. The DEST will also provide Pattal Dona Machines to each district as per their 
availability in DEST under Corporate Environment Responsibility for further 
donating to the local self help or mahila mandal groups in case required. 

6. A Best District Award shall also be given to the best performing district in 
environmental field 

Directions: 

• Chairman directed Environment, Science & Technology Department, GoHP to ensure 

executing and compliance of the Honb'ble NGT orders dated 8.02.2022 and 17.01.23. 

SECTION IV: Review of Hon'ble NGT Case OA No 325 of 2015 (Sarvdaman Singh Vs 

UOI):- 

Direction by Hon'ble NGT vide order dated 18.11.2020  

• All States/UTs may forthwith designate a nodal agency for restoration of water bodies, 

wherever no such agency has so far been so designated. 

• Under oversight of the Chief Secretaries of the States/UTs, the designated nodal 

agency may: 

i. 	Submit periodical reports to the CPCB/Secretary Jal Shakti, Government of India. 

u. 	Action taken by State: 
16IPage 
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• 1st  report has been submitted to CPCB by Department of Env on 26.02.2021. 

• Rural development submitted the progress w.r.t. Inventorization, mapping of bawris 

which is as follows:- 

Sr. No. District Ground 
water 

Stream Rainwater 

1 Bilaspur 1335 25 79 

2 Chamba 2384 611 214 

3 Hamirpur 4085 24 1917 

4 Kangra 4052 130 628 

5 Kinnaur 	• 78 6 • 24 

6 KuIlu 1765 86 97 

7 L& S 61 5 0 

8 Mandi 5391 125 208 

9 Shimla 1745 69 130 

10 Sinnaur 1158 67 722 

11 Solan 2144 57 458 

12 Una 931 1 124 

Total 25129 1206 4601 

The Chairman noted the progress. 

Hon'ble NGT Case OA No 710/2017 and OA No. 72/2020 

The status of the compliance of orders passed in OA No 710/2017 and OA No. 72/2020was 

apprised to the house and following directions were passed by the Chairman:- 

• All the Stakeholder departments to ensure that non-complying HCFs should obtain 

authorizations from the State Pollution Control Board before 31.03.2023 after complying with 

all the provisions of the Bio-Medical Waste Management Rules, 2016. 

• All the Departments shall ensure the handling and disposal of COVID-19 waste as per the 

guidelines prescribed by the Central Pollution Control Board. 

In the end, the Chairman directed all the stakeholder departments implementing the Action 
Plans to put serious efforts in completing the various components of Action Plans and 

submit the progress report on monthly basis. 

The meeting ended with a vote of thanks to and from the Chair. 
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Approved 
-sd- 

(Prabodh Saxena, IAS) 
Chief Secretary to the 

Government of Himachal Pradesh 
57 9 

No. BPSPCB/ NGT/ O.A. No. 673 of 2018/ Polluted River Stretch 	Dated: / - 

Copy forwarded to the following for information as per Hon'ble NGT Order: 

1. The Additional Chief Secretary (Finance) to the GoHP, HP Secretariat, Shimla. 
2. The Additional Chief Secretary (Forest) to the Gol-1P, HP Secretariat, Shimla. 
3. The Additional Chief Secretary (Industries) to the GoHP, HP Secretariat, Shimla. 
4. The Principal Secretary (UD) to the GoHP, HP Secretariat, Shimla. 

5. The Principal Secretary (PWD) to the GoHP, HP Secretariat, Shimla. 
6. The Secretary (RD) to the GoHP, HP Secretariat, Shimla. 
7. The Pr. Chief Conservator of Forests, Himachal Pradesh, Shimla. 
8. The Secretary (Jal Shakti Vibhag), to the GoHP, HP Secretariat, Shimla. 
9. All the Deputy Commissioners (H.P). 
10. The Member Secretary, Central Pollution Control Board, Parivesh, Bhawan, East Arjun Nagar, 

Delhi-110032. 
11. The Inspector General of Police (TTR), Department of Police, HP, Shimla 
12. The Director, Industries, HP Shimla. 
13. The Director, Town and Country Planning, HP Shimla 
14. The Director, Department of Health, Shimla 
15. The Director, Department of Ayurveda, Shimla 
16. The Director, Department of Animal Husbandry, Shimla 
17. The Director, Transport, HP Shimla 
18. The Director, Agriculture Department, HP Shimla 
19. The Director, Horticulture Department, HP Shimla 
20. The Director, Rural Development, HP Shimla. 
21. The Director, Department of Tourism and Civil Aviation, GoHP. 
22. The Director, Environment, Science & Technology, HP Shimla. 
23. The Member Secretary, H.P. State Pollution Control Board, Shimla. 
24. The Director, Urban Development, HP Shimla. 
25. The Director, Directorate of Food and civil Supply, SDA Complex, Kasumpti, Shimla- 09 
26. The Chief Executive Officer, Baddi Barotivvala Nalagarh Development Authority, Major 

District Road 7, Industrial Park Phase , Jharmajri, District Solan, Barotiwala, Himachal 
Pradesh 174103 

27. Sub Divisional Magistrate, Kasauli. 
28. Sub Divisional Magistrate, Nahan. 
29. Sub Divisional Magistrate, Nalagarh. 
30. Sub Divisional Magistrate, Nadaun. 
31. Sub Divisional Magistrate, Dehra. 
32. Sub Divisional Magistrate, Theog. 
33. Sub Divisional Magistrate, Kotkhai. 
34. Engineer-in Chief, Jal Shakti Vibhag, Shimla. 
35. Engineer-in Chief, I-IPPWD, Shimla. 
36. The CEO, HIMUDA, HP Shimla 
37. The Chairman, SADA, Trilokpur, District- Sirmour (HP) 
38. The CEO-cum-Director, Baddi Infrastructure # 0 EPIP-PHASE-1,Jharmajri, Tehsil Baddi, 

Solan, HP 174103 
39. Managing Director, Himachal Road Transport Corporation (HRTC), Shimla. 
40. Commissioner, Municipal Corporation, Shimla. 
41. The Managing Director, Shimla Jal Prabandhan Nigam Limited (SJPNL), Shimla. 
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42. All Regional Officers and Lab in charges, HPSPCB to carry out the directions in their 
respective areas under all circumstances. 

43. MC/EO/Secretary of the Concerned ULBs 

(AniCloshi, IFS) 
Member Secretary 

H.P. State Pollution Control Board 
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limachal Pradesh State Pollution Control Board lim Parivesh, Phase-11I, New Shimla-171009 Telephone Nos.: 0 177-2673032, 2673507, Fax No. 267301 
No. HPPCB/NGT/ OA No. 673 of 2018 (Polluted River Stretches)/2020 2710- 

Dated 7& 
To 

The Direcetor 

Urban Development Department 

Talland. Shimla (H.P.). 

The Engineer-in-Chief

l&PH Department, Jal Shakti Bhawan 
Shimla-171005 (H.P.). 

DO Letter regarding Hybrid Annuity based PPP Model- the NGT Matter OA. 
No. 673 of 2018- reg. 

Subject: -

Sir 
Please find enclosed herewith a copy of D0 letter No. Pr/4/2020/PPP/NMCG dated 

6th August received through e-mail on dated: 10th August, 2020 from Secretary, DoWR. RD&GR,
Ministry of Jal Shakti regarding Hybrid Annuity Based Public Private Partnership Model (HAM) 
for development and operation of sewage infrastructure in the state. You are requested to consider 
the above propose HAM developed by ministry in association with NMCG (National Mission of Clean Ganga). 

Submitted for your kind information and further necessary action at your end 
please

Encl: As mentioned above. 

Yours faithfully. 

(Aditya Negi, IAS) 
Member Secretary 
HPSPCB. Shimla-9 

Telephone No. 0177-2673766 
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